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FIFTEENTH KERALA LBGISLATIVE_ASSEMBLY
‘ Eleventh Session
BULLETIN=—PART I
(Brief Record of Proceedings)
Thursday, June 20, 2024
No. 136
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Quesu'c;ns :

Three Question in the list of Questions posted for the day were answered

orally. #

Correction of answer to Unstarred Question :

Statement correcting answer and the Corrected answer to Unstarred question
No. 1891 dated 2™ February 2024 of Tenth session of Fifteenth Kerala Legislative
Assembly was laid on the Table by Shri K. B. Ganesh Kumar, Minister for

Transpart.
Adjournment Motion :

After hearing the Minister for Finance the Speaker withheld consent to the
moving of an adjournment motion given notice of by Shri P. C. Vishounadh and
five other Members regarding the situation reported to have arisen consequent to

the concern among the people due to arrears in Social Security Pension.

As a mark of protest against the attitude of the Government on the
Adjournment Motion, the Members belong to opposition staged a walkout.

KNPP. 726/2024 (ii).



Calling Attention :
1. Shri P. Mammikutty called the attention of the Minister for Minority
Welfare, Sports, Wakf and Hajj Pilgrimage to the necessity to bring to
" the notice of the Central Government about the hardships faced by the
Commuters due to the diversions of many other trains in order to
maintain the time schedule of Vande Bharat Express. The Minister
made a statement thereto.

2. Shri. C. R. Mahesh called the attention of the Minister for Revenue and
Housing to the necessity to take steps to resolve the miserable
condition of Tsunami Rehabilitation Nagars and to improve the living
condition of the people. The Minister made a statement thereto.

The Matters under Rule 304 :
The matters raised in the House by the Members under Rule 304 are listed
below:
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Presentation of Repoit :

The Twelfth Report of the Committee on Private Members' Bills and
Resolution was presented.
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Financial Business : . .

Discussion and Voting on Demands for Grants in the Budget for the
financial year 2024-25

Shri P. Rajeeve, Minister for Law, Industries and Coir moved Demand
No. XXXVII—Industries and DR. R. Bindu, Minister for Higher Education and
Social Justice moved Demand No. XLVI— Social Security and Welfare for the
amounis shown respectively against them under column No. 7 in the list of
Demands for Grants.

Smt. Veena George, Minister for Health and Woman and Child
Development on behalf of Minister for Finance laid on the table statements under
Rule 236 (3) relating to Demand Nos. XXXVII and XLVL

The cut motion Nos. 1, 2, 3, 5, 7, 8, 11, 12, 13, 14, 25, 26, 28, 29, 32, 33, 34,
36, 37, 38, 39, 41, 44, 48, 49 in the list of cut motions for Demand No. XXXVII
and cul motion Nos. 1, 2, 3, 4, 6, 9, 10, 11, 12, 14, 15, 16, 17, 23, 24, 25, 26, 28,
30, 31, 33, 35, 36, 38, 39, 41 in the list of cut motions for Demand No. XLVI were
moved.

The following members took part in the discussion:
Shri I. B. Satheesh
Shri Chandy Oommen
Shri V. Sasi
Shri U. A. Lathif
Dr. N. Jayaraj
Shri Anoop Jacob
Shri P. Mammikutty
Shri Antony John
Shri Murali Perunelly




Shri Eldose P. Kunnappillil
Shri P. T. A. Rahim

Shri Xavier Chittilappilly
Shri Ahammad Devarkovil
Shri Najeeb Kanthapuram
Shri C. C. Mukundhan
Shri H. Salam

Dr. Mathew Kuzhalnadan.

Shri P. Rajeeve, the Minister for Law, Industries and Coir and
Dr. R. Bindu, Minister for Higher Education and Social Justice replied to the
points raised during the discussion. The cut motions were declared lost. Then the
Demand No. XXX VII and XLVI were passed.

The House adjoumed at 4.23 p.m. to meet again at 9.00 a.m on Friday, June
21, 2024. - '

DR. N. KRiSHNA KUMAR,
Secretary.



